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Nomination of cases by Hon'ble The Chief Justice on 10/08/2015

Sl no. Case details Nominated to- File delivered in 
section 

                         DB of Hon..............., J

1 W. P. - 43688/2015 Hon. Dilip Gupta, J. Computer Fresh 
Section on 
10/08/2015

2 W. P. - 43885/2015 Hon. Dilip Gupta, J. Computer Fresh 
Section on 
10/08/2015

3 W. P. - 43908/2015 Hon. Dilip Gupta, J. Computer Fresh 
Section on 
10/08/2015

4 Writ A - 36198/1998 Hon. Krishna Murari, J. Writ A-II Section on 
11/08/2015

5 Crl. W. P. - 12970/2015
(Correction Application)

Hon. Sudhir Agarwal, J. Writ C-II (Crl Writ) 
Section on 
11/08/2015

                In DB as a member 

6 Crl. Appeal - 832/2007 Hon. Amar Singh Chauhan, J. Crl Appl. (H) DB 
Section on 
11/08/2015

                      Hon.................., J.

7 Crl. M. A. (u/s 482) - 
22923/2015

Hon. Om Prakash, J. Computer Fresh 
Section on 
11/08/2015

8 Art. 227 - 3110/2015 Hon. Suneet Kumar, J. Listing Section on 
10/08/2015

9 Bail – 26338/2015
with

Bail - 6575/2015

Hon. Yashwant Varma, J. Listing Section on 
10/08/2015

10 Bail – 26512/2015
with

Bail - 23444/2014

Hon. Ramesh Sinha, J. Computer Fresh 
Section on 
10/08/2015

11 Bail – 26588/2015
with

Bail - 14167/2015

Hon. Anjani Kumar Mishra, J. Computer Fresh 
Section on 
10/08/2015

12 Crl. M. A. (u/s 482) – 
22164/2015

with
Bail - 3871/2015

Hon. Sudhir Kumar Saxena, J. U/S 482 Section on 
11/08/2015

13 Bail – 32472/2014
with

Bail – 14943/2014
with

Bail – 11791/2015
with

Bail - 25188/2014

Hon. Ramesh Sinha, J. Bail Section on 
11/08/2015

14 F. A. - 134/1995 Hon. Pankaj Mithal, J. First Appeal Section 
on 11/08/2015
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15 Writ C – 63781/2011
(Recall Application)

Hon. Anjani Kumar Mishra, J. Writ C - I Section on 
11/08/2015

16 Crl. M. A. (u/s 482) -
15383/2015

Hon. Om Prakash, J. U/S 482 Section on 
11/08/2015

17 Crl. M. A. (u/s 482) -
16746/2015

with
Crl. M. A. (u/s 482) -

15573/2015

Hon. Om Prakash, J.

(with connected case)

U/S 482 Section on 
11/08/2015

  Appropriate Court dealing with such matters

18 Bail – 21524/2015 Appropriate Court dealing with such 
matters

Bail Section on 
11/08/2015

                                                                 
                                                                         BY ORDER OF HON'BLE THE CHIEF JUSTICE

                                                                                                      J.R.( LISTING)
                                                                  11/08/2015
    


